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ExpansioD of irrigation,al f~clUties iu 
NortJ:l-Eastero region 

441. DR. SUDHIR ROY: Will the 
Minister of WATER RESOURCES be 
pleased to state: 

(a) whether there is any proposal to 
oreate and expand new irrigatknal, facilities 
to increase product ion in North·Eastern 
region; 

(b) if so, the details thereof; and 

(c) when th, proro~al w(luld be materia-
lised ? 

THE MiNlSTER OF WATER RE-
SOURCES (SHRI B. SHANKARANAND) : 
(a) to (c). An additional irrigation potential 
of about 3.83 JaJ..h ht:ctares is proposed to 
be created in the North-Eastern region 
during the VlIth Plan through on· going and 
new irrigatil'D schemes, which will provide 
irrigation facilities to increase agricultural 
production. 

Allotment (If ~itcs for storage of 
Hazardous ch-emicals in inner 

and ooter barbour ~reas of 
Visakha patnam Port 

442. SHRt BHATTAM SRIRAMA 
MURTY: Will the Minister of SURFACE 
TRANSPORT be pledsed to state: 

(a) whether it has been brought to the 
notice of Government that the Vishakba· 
patnam Port. Ttust Authorities have been 
allotting sites in the inner and outer harbour 
areas to Private and Public Sector Under-
takings for handling the storage of hazardous 
chemicals; 

(b) the number of such units al10tted 
sites and tbe details thereof; 

(e) what remedial action is proposed in 
this regard ? 

THB MINISTER OF STATE OF THB 
MINISTRY OF SURFACE TRANSPORT 
(SHRI R..AJESH PILOT): (a) to (c), The 
Visakhapatnam Port Trust has allotted sites 
to two units which are engaged in the pro-
ce~sing or manuf.acture of petrolcun1 pr<.'ducts/ 
chemicals and to two units which propose to 
manufacture chemicals but are yet to be 
commissioned. These are-

(0 MIs. Hindustan Petroleum Corpora-
tion Limited-511.03 acres for 
99 years lease. 

(i i) M /s. ('oromande] Fertil izers Limit-
ed--490.52 acres for 50 years 
leflse. 

.(id) ~1 Is. Andhra Petro Chemicals 
Limited-7S acres for 30 years 
tt'3$e. This unit is yet to be com-
missior.ed. 

(iv) Mis. Godavari Fertilizers and Che-
ll1fcals Limited-4.1104 hectares 
for 30 years lease. This unit is yet 
to be con1missioned. 

Irrespective of whether these units are near 
residen tia 1 a reus or Lot a 11 these l'OitS are re .. 
qui red to conforn\ strictly to the existing laws 
and regul diems Jagarding safety precautions. 

(d) No proposa1 for allotment of site for 
this purpcsc h,lS been received b~' the Port 
Author itics. 

(e) Does not arise. 

PoJavar~ml project 

443. SHRI S. JA1PAL REDDY: Will 
the Minister of Vv ATER RESOURCES be 
pleased to state: 

(c) whether these hazardous chemical 
haQd~ina and storaa~ units are in close proxi. (a) wht"ther the Central Water Ccmmis-
mity to the residential areas occupied by sinn has received all the c1ariftcation from 
civil population and Na.val Defence forces; - the Government (.)f Andhra Prade~h in regard 

to Polavaram Proj~ct: and 
(d) whether the Port Authorities are pro .. 

posing to allot sites t() Hindusran Petroleum 
Corporatio.a for tr.in~p:.>rt of liqllid p~trolelJm 
gas (l PO) by cargo ships; and 

(b) if so, what is the time frame within 
Whl~h tinal clearan(.."e for PoJavaram Project 
is e"pected to be ,i ven 1 




